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With these words, 1 would like to
thank all the hon. Members.

18 07 hours
" DISCUSSION UNDER RULE 193

Statement made by the Minister of
Extérnal Afiairs regarding his recent
visit to Moscow, Washington,
Amman, Baghdad and Kuwait in
connection with the sitnation in the

Guﬁ{-mmlﬁ

[English)

MR. DEPUTY SPEAKER: Now
we rtesume discussion under Rule
193. Before I request Shri Sama-
rendra Kundu to continue, I would
like to bring to the notice of all the
Members that 1 have a very long list
of Members who want to speak. May
I request all the hon. Members to be
pointed, pertinent to the subject and
brief, and speak without giving any
preface or any historical background.
so that all Members can be accommo-
dated.

SHRI IBRAHIM SULAIMAN
SAIT (Manjeri): Mr. Deputy Speaker,
Sir, how long will this discussion con-
tinue?

MR. DEPUTY SPEAKER: We
have two hours for this discussion.

SHR1 IBRAHIM SULAIMAN
SAIT: That nmeans up to eight
o’clock.

MR. DEPUTY SPEAKER: No.
we have already consumed some time
before.

SHRI IBRAHIM SULAIMAN
SAIT: But I do not think this can
end by 7 o’clock or something like
that today itself. It may have to be
continued on Monday also because
allinust be interested in this.
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MR. DEPUTY SPEAKER: I leave
it to the Whips of the parties to dis-
cuss and let me know what they
want to do. They might discuss out-
side the House so that the hon.
Members, at the same time, can con-
tinue. Hon. Minister, you hear what
they are saying and you can discuss
with them. You decide and let me
know. I have no objection to any-
thing you decide. Let it be discussed
by the Whips outside the House and
let me know what they decide...

{Interruptions)

Mr. Sait, you can also participate
in the discussion.

PROF. P. J. KURIAN: Sir, we
can have one hour discussion today
and then carry forward to Monday
because so many Members may
have to speak. (Interruptions)

[Translation]

SHRI SATYA PAL MALIK: What
problem is there. I do not understand
(Interruptions)

[English]

MR. DEPUTY SPEAKER: This
is exactly what I am saying that if
they have a point of view and you
have a point of view, instead of dis-
cussing it on the floor of the House,
the Whips and other important mem-
bers of the parties can decide as to
what has to be donme. and if you let
me know what is to be done. we will
do that. At the same time, we can
carry on with the discussion. Now
you can please go to our chamber or
your chamber or over a cup of tea
and decide.

Yes, Samarendra Kunduji.

SHRI SAMARENDRA KUNDU
(Balasore): Sir, I was saying that our
hon. Minister . for External Affairs
has done a very creditable job. In
a very critical situation in the coun-
try, he has been able, through his
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diplomatic skill, to get kerosene, pet-
ro., diesel from other countries, even
from America and Soviet Russia.
This is no mean job because the coun-
try has now some sort of fear, fear
psychosis is developing and it will
have repercussions which will lead
to blackmarketing in oil and other
things. At the same time, 1 would
like to bring to the notice of the
hon. Minister that a list of 3000
persons the Minister has brought
from Kuwait and Iraq about their
livinz  condition there and all
that. So far, these informations
have not reached their people.
At least I am a victim of it
I had given two names. I have
been trying to find out their where-
abouts. I have not been able to
get that information and you can
imagine that, as I said on that day,
it is a national issue. = What anxiety
it might be causing in the families
here? So. on this aspect, while thank-
ing the hon. Minister for making
an effort. getting into an area where
perhaps h: was prohibited to go and
trying to get some names. some infor-
mation. I would like to say still much
more has to be done and I feel that
he must use his full energy and vigour
to get this informations.

Having said this, I would like to
refer to emerging global scenario.
I share with the Minister’s visualising
the entire global situation. He said
that India will be affected if this sort
of crisis in the Middle East continues
and not only in India, but it might
have far reaching ~onsequences in other
parts of globe also. Therefore, he
right'y says that we must also do some-
thing to intervene to see that peace
and stability come there, to save India
from a destabilisation process. But
on the next breath. I do not know why
he thought himself not very confident
and said “I am not going to mediate”.
Well, perhaps it is true that nobody
has asked us to mediate. India’s per-
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sonality is something different. No-
body need ask India to mediate. Our
effort to bring about peace in any part
of the world should be the foremost
because peace is sine quo non. When
there is a global danger to peace and
can explosive situation exists in the
Midd.e East, when there is danger
to India and its neighbouring coun-
tries aso ie., two of our neighbouring
countries have sent their troops to
Saudi Arabia India cannot afford to be
quiet I think the Minister must also
move amn:l see that India’s personality
is proecied correctly. He might be
having a quiet diplomacy. It looks
like that . It appears from his state-
ment. Verhaps ne is trying to contact
Non-Aligned countries. But at the
same time, he has kept Non-aligned
movement and Arab Learue at a
low key. I do not know why
he thinks Non-aligned movement
and Arab League wil. have a !ow pro-
file. It is said that a country has
permanent interests, not permanent
friends. This statement ~ was
made by an astute politician. But
somehow I do not like this statement
because it appears selfish viz.. We have
only permanent interests and not per-
manent friends. This is the line ad-
vanced by some politicians who do
not believe in projecting real moral
values in intermational understanding.
I know the present crisis it is a critical
situation.  Iraq is our good friend.
Iraq stood all along with us. [raq
was one of the countries who intro-
duced Bangladesh to Arab League.
Qur crores of rupees of work are in-
volved in Iraq. Iraq had supported
our position in Kashmir. 1 consider
these are the advantaces which we
have in Irag. and therefore, we can
have direct line of communication
with Saddam Hussien. We must uti-
lise the direct communication i.e.
our friendship to see that Iraq with-
draw its forces from Kuwait, to see
that de-escalation process starts and
peace returns in the Gulf region. To do
this. India should also take lead in the
Non-Aligned Movement. Call for
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a meeting immediately some of the
important leaders of the Non-Aligned
pountries and start telling them to
sake effort to defuse the situation. If
you delay the process, 1 think perhaps
we might get defeated in espousing
-our cause.

Coming to another point about the
United Nations, 1 do not know what
happened actually and why America
detied the Secunity Council’s Resolu-
tions and  had a blockade.
‘The blockade was not authorised, I
am told, but 1 do not know. Even
America did not agree to call a Secu-
rity Council’s Meeting to discuss about
the withdrawal of toreign citizens in
these two countries. But when some
of the Americans were put in hostage,
America decided to call the Security
Council’s Meeting. But what exacty

is the position?  What is the
position of the blockade, whether
the Security Council by now has

sanctioned this blockade? This position
should also be told to us because we
had different reports from news-

papers.

Sir, 1 feel the Non-aligned Move-
ment should be activated and the solu-
tion should be found out through the
aegis of the United Nations. The
Noi-aligned Movement should acti-
vate the United Nations to act coura-
geously to bring about peace and sta-
bility in this area. No unilateral
action should be supported.

Having said these things, I am told
the va'ue of Kuwait currency has fallen
and it does not have any purchasing
power. What is the exact situation?
Are Iragis prepared to compensate or
is Iraq prepared to give us the corres-
ponding value of the Kuwait currency
because our Indians hold millions of
Kuwait  currency in foreign banks?
On this point also we will benefit if
peace come to this area and de-escala-
tion takes place surely in the inte-
rest of our own country, we must have
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peace in the sub-region. 1 would
like that more energetic and dy-
namic action to be taken and it
s;ould be taken by a very dynamic
and articulate diplomat Minister.
Shri I. K. Gujral.

SHRI___ YADVENDRA DATT
(Jaunpur): r. Dipufy

I will not make any speech about xt
but I will put 6 cr 7 questions. There
are two aspects of this. What is the
human action? That is, how to get
our people out from this war zone,
specially women, children, the old
and the sick, because Jordans exit
gates are also closed, as reported in
the press? I do not know. May 1
suggest a method to the hon. Foreign
Minizter that when he sends supplies
of fooderains and medicines etc. in
ships to Kuwait, would he consider
evacuating the remaining women and
children. the sick and the old by the
same ship if it returns after unloading
the goods there? Would he also con-
sider another route by road. not
through Amman, but on the borders
of Jordan through the Gulf and the
Port of Aquaba by chartering ships
and evacuating the people? Would he
aso consider sending medicines for
which there is supposed to be a great
scarcity in Kuwait, as reported in
the press, by which our own people
will be affected in Kuwait? As cholera
has broken out, would he care to send
a team of doctors to treat the cholera
cases and give injections to protect
peoplﬂ from cholera and stop spread-
ing of cholera?

Coming to the political side of it.
it Icoks to be a repetition of the old,
old history again. The old Assyria—
modern Irag—dominated the fertile
crescent in the North because of the
agricultural domination of  these
areas. Now the very fertile cres-
cent has moved South because
of petrol and crude oil. The strug-
gle is; who is to dominate petrol and
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crude oil fertiie crescent now? If
Iraq dominates the tertile crescent of
petrol and crude oil, then it will hold
the industrially developed and de-
veloping nations to ransom. If the
Americans dominate then they will
hold the Arabs under their domina-
tion. That is the struggle for the do-
mination of petrol. The Arab league
itself is now feeling very incompetent
because the Arabs themselves are
dividled. The Non-Aligned nations
like Egypt, Syria and Morocco have
come out openly in support of the
Americans in Saudi Arabia.  Libiya
and Jordan have come out openly in
support of President Saddam russein.
Iran is playing its own game. Iran has
got the liberation of ifs own prisoners
of war. I do not know, but it is my
guess that probably the support of
Iran has been bought by Irag by offer-
ing the old bait, which Iran always de-
sired. The domination of Tucial
coast ie. UE. of Arabia. Now, the
Americans, the French and the British
are in the game because their indus-
trial base depends entirely on crude
oil and petrol.  So, they will have to
fight. The fight is going to be a long
one now; it is not going to be a short
affair. It is purely naked power poli-
tics and we have to look into that.
There is a danger signal for us also.
1 would not say much about it. I am
leaving the things to Mr. Gujral to
guess at it because the things are
so sensitive and what we say here may
have a bad effect. Pakistan has sent
its troops to Saudi Arabia. Bangla-
desh has also sent it. Under the guise
of sending troops, they will be heavily
armed and heavily equipped. With
that heavy armaments and equipments,
our flanks are again threatened. @ We
must look into it. To my mind, India
being one of the leaders of the Non-
Aligned Movement, should take up
the lead in consultation with them
and stand up with our moral stand
that a small nation cannot be cobbled
by a powerful nation by its tanks and
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by its armaments, The vacation must
come. Then, with the vacation, the
foreign troops must withdraw, becausg
if troops are there, you can never say
when the clash will come up. Third-
ly, they should rally all Non-Aligned
nations and all nations who are depen-
dent on petrol for their life to see that
they do not come in this power strug-
gle, because if this power struggle goes
on, we will face a crunch. Fourthly,
for meeting our own petrol demand,
why should not the Foreign Minister
approach our neighbour, Burma?
They have plenty of crude oil. I will
suggest that for oil, we can give them
goods of their need and we should ral-
ly the Indonesians, the Malaysiins and
other small nations of South America
like Mexico, Venezuala. The Foreign
Minister should take out a trip straight
away to Moscow, Washington, Berlin
or Bonn, whatever it is, and Paris and
try, after raising this Non-Aligned
group movement, to bring them round
to this view. There is another great
danger. Blockade has been imposed;
embargo has been imposed. Embargo
and blockade will have no meaning
unless interdiction takes place and in-
terdiction means, naval force will be
used. Jordan has gone to Iraq side
and that is my guess. They have
the o!d ambition of the Shareefa of
Hejaz from which his great grand-
father was driven away by Ibne Said,
the ruler of Nejd who united both the
kingdoms and formed Saudi Arabia.
Probably Iraq has given hint because
the latest information I have is—I may
be wrong—that King Hussein has
started calling himself as Shareefa of
Hejaz. This is the power politics
developing there. May 1 ask the
Foreign Minister—I may be wrong—
but what T heard was, those people
who have come back, their passports
are probably impounded under one pre-
text or the other. Will you please look
into this and see that the passports
are not impounded and peovle are
not put to any hardship. These are
five or six questions addressed to the
Minister. '
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When we were talking about Iraq
and Iran, two days back I suggested
to the Minister that a high-secretariat
level team should go round and see
there.  But he said, our Ambassador
is having everything in hand. If our
Ambassador is having everything in
hand, why all these people are going
round now?

I will put one more question on this.
Had we been taken by this invasion
by surprise? No nation could move
two or three divisions of army in se-
crecy. Rumours were floated about
the size of troubles that were coming.
Then, there was a rumour, Iraq re-
fused the compensation from Kuwait
of 20 million dollars or a billion or
whatever it is, for the so-called stolen
petrol. There was a signal of coming
for attack. Did our Embassy inform
us early? Were we informed properly?
Rumours might be going around in
Baghdad or Basrah or in Kuwait be-
cause after all, when troop movement
takes place, everything is known. Did
our Embassy contact the Americans
and Russians to find out from the Spy
Satellite in the sky whether there was
concentration of military or we were
taken by surprise? If we were taken
by surprise, then this ad hocism will
not do. Unfortunately, I give three
weeks' time for this crisis to develop
into a war and the three weeks are very
crucial.

1 hope our External Affairs Minis-
ter will take proper and shrewd steps
to meet the game of power-politics so
that our country is safe, our borders
are safe and the troubles do not erupt
into our side and peace is restored
into the Middle East.

[Translation)
SHRI BHOGENDRA JHA
(Madhubaniy—Mr~Deputy SpEIKer

Sir, this incident has not occurred sud-
denly as our hon. friend said that situa-
tion was very tense for the last two-
three weeks, but I would like to say
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that every tension does not result in
war. But if we see it broad pers-
pective, the incident of annexation of
Kuwait occurred suddenly. A num-
ber of persons of our country were

living there ~and our em-
bassies, Government and  parti-
cularly  our hon. friend  Shn

Gujral did a creditable job. There is
no doubt that our people have faced
some problems, that was natural be-
cause they were living in an another
country. ~ If our own country faced
such a catastrophe. they would have
to face the problems and they were
not ready for this situation alsu. That
is why so many problems are before
them and perhaps they will have to
confront more problems. The Govern-
ment will make its best possible efforts
to solve these problems by keeping in
mind those suggestions which have
been given in this regard.

Mr. Deputy Speaker, Sir, I would
like to point out that death of any
family member is not so painful as
this menace is. 1 feel that the way
America has deployed its army there,
it has not occurred suddenly. Long
time back, when oil-producing coun-
tries particularly Arab countries raised
the prices of oil, America openly de-
clared that she would capture the oil
wells, at which U.S.S.R. said if it
happened, she would not remain neu-
tral. Now she gets an opportunity
to capture oil wells. The British im-
perialism for hundreds of years and
particularly after the first world ~war
divided the Arabs and the situation
which was prevailing for centuries
under British imperialism, is being
created again under the leadership of
America in which Britain is ulso a
part and it is a signal of danger.
U.N.O. and its Security Council de-
cided that Kuwait should be vacated.
But Iraq rejected it. ~The Govern-
ment of India has taken a stand that
it accepts the decision of the Security
Council in spite of its problems and
friendship with Iraq. But America
and Britain have deployed their armies
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there by violating that decision. That
is a very dangerous thing. 1 am not
talking only about non-aligned coun-
tries. We are on the one side of
Arabian Sea and our Arab friends are
on the other side. Arabian Sea is
a part of the Indian Qcean. Des-
pite a UNQ decision to make Indian
Ocean a peace of zone, America has
never shown any interest or to hold a
conference on this issue. Now it has
pushed it on the brink of muking
it a battle field.

Iraq, Kuwait and Saudi Arabia are
neighbouring countries and amity and
discord among neighbours is a com-
mon thing. But who has. authorised
the US.A. to act militarily. This
amounts to a form of sea piracy as
was practiced in olden days. In this
sort of a situation, U.S. forces will
get a free hand to act in a similar
manner in any other country of the
region. Whatever has been said by
our Foreign Minister is not enough.
The feelings of all the people of this
country must be conveyed that we
are against military intevention by
U.S. and other countries outside the
limitations set by the UN. As we
want Iragi forces to withdraw from
Kuwait similarly we want U.S. forces
to withdraw from the region.

Sir, the U.N. proposed a boycott of
South Africa but the U.S. or other
countries never sent their forces
there. Despite resolutions passed re-
peatedly at the U.N., Israel is occupy-
ing Jerusalem and the Gaza strip,
and Jordan is occupying the western
part of Libya. Leave alone sending
its forces, the U.S. has not even
condemned the Israeli action because
Israel is nowhere without U.S. sup-
port. President Saddam Husseir has
clearly stated that Iraq will withdraw

its forces from Kuwait if Israel
vacates the Arab territory took
under its control in 1967. The hon.

Minister has not mentioned it at any
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time. I would like the hon. Minister
to clarify as to what is the hitch in
our supporting this stand of Iraq.

We want Iraqi forces to withdraw
from Kuwait and this is what the
U.N. also wants. But what Iraq
wants is quite simple. The evacuation
of Arab territories by Israel would be
a major step towards peace in the
Middle East. So India should sup-
port Irag’s stand. Our Parliament
could pass a Resolution that Israel
should withdraw from occupied Arab
territory if Iraq is to withdraw from
Kuwait.

Sir, apart from this there are other
issues also. U.S. forces are already
in the region to effect an economic
blockade against Iraq. The decision
of sending foodgrains to Iraq was a
good decision, but it has not been
made clear that this foodgrain is being
sent for the use of Indians only or it
will be used by others also. This
point must be clarified because I
don't think it is proper that the food-
grain should be used by Indians alone.
Nationals of other countries too are
sick and in dire need of foodstufis.
Such aid should be disbursed on
humanitarian grounds and this makes
nationals of all countries eligible. We
should extend help on humanitarian
grounds and we should take initiative
towards providing aid other than mili-
tary aid. Non-aligned nations have
been mentioned just for namesake in
yesterday’s speech. I don’t know
whether the relevant newspaper re-
ports are authentic or not, but I would
like to say that now there is no such
thing as polarisation of super puwers.
The two super powers are co-operat-
ing in several matters. So, there is a
lot of scope for change in our foreign
policy. Changes are taking place
all over the world. The neo-colonia-
list countries of the world, economi-
cally and militarily dominate over the
countries of the Third World. Now
the neo-colonialist countries will send
their troops to other countries oOn
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some pretext or the other. Such
things used to happen in the past.
Foreign armies went to China during
the Opium war, and the East India
Company used some excuse to come
to India. Is this the beginning of a
new era?

In these circumstances India must
safeguard its interests. This wili of
benefit to our neighbouring countries
and the world as a whole. India has
always had a policy of non-aliznment
and in that context it has made efforts
to bring the countries of Asia and
Africa tozether. This is the situation
in which America and other imperia-
list countries have sent their forces
there. So we cannot consider this a
problem as one that concerns Iraq
alone. The U.S. has always indirectly
controlled events in the Middle-East.
This poses a threat not only to coun-
tries in the Arab world but aiso to
other countries in South Asia. Day
before yesterday when the U.N. Secu-
rity Council refused to permit U.S.
forces to enter the Gulf, President
Bush threatened to proceed even with-
out U.N, Sanction. This makes it all
the more necessary for us to support
the stand taken by U.N. So that the
undiplomatic step taken by the U.S.
can be retraced. As far as evacuation
of Indian nationals is concerned, some
questions arise regarding their resettle-
ment. 1 don’t think all the Indian
nationals settled in Kuwait would like
to abandon their homes and come to
India. Quite a few of them are well
settled there and we wouldn’t want
them to abandon their property and
assets and rush to India. Their busi-
ness should be protected in the situa-
tion created by political turmoil and
fall in value of the local currency. It
would not serve India’s long-term
interests if these people abandon their
business establishments. There is no
point in rushing matters but those
who have become penniless and are
anxious to get back to India should
be brought back. Onme way is to air-
lift them and the other alternative is
to bring them on ships. On our purt
we have to make concerted efforts to
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stranded in kuwait.

We have always had problems with
Pakistan. In 1973 when the Jorda-
nian army refused to kill Palestinians
in Amman, the Pakistani army led
by the late Zia-ul-Haq massacred the
Palestinians in Amman under orders
from America. Besides our country,
Ireland and Palestine also went
through partition. The Palestinian
territory was divided into Israel and
Jordan. Many of the Palestinians in
Lebanon were killed. Now there are
30 lakh Palestinian refugees. Yasser
Arafat has adopted a different stance
in this matter and it would not be pro-
per to dismiss it as a political intricacy
or power struggle. The same Paki-
stani army which had acted at the
behest of America and killed Palesti-
nians in Amman, has now gone to
kuwait. Now the danger is that Paki-
stan's army posted at the Indo-Pak
border is beinz supplied arms by
America, Waisn't the Benazir Govern-
ment dismissed to enable Pakistani
forces to participate in the Gulf crisis
and to create a climate for another
Indo-Pak conflict? May I know from
the hon, Foreign Minister, whether
the murder of democracy in Pakistan
poses a dancer to India and the Arab
world. The dismissal of the Benazir
Government has a direct bearing on
these matters.

There is no need to explain the
step to be taken from the strategic
point of view but in matters of foreign
policy it is important that we contact
other friendly countries and hold con-
sultations in this regard.

The newspapers have reported that
our Foreign Minister is going to
Yugoslavia. A meeting of the leaders
of the non-aligned countries should
be held at the earliest. We are not
part of the Arab league but as non-
aligned nations we must find a solu-
tion to the problem. If foreign forces
are withdrawn there could be a way
out. Our foreign office spokesman
has said...... (Inmterruptions).
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MR. DEPUTY SPEAKER: Please
say it in points and conclude your

speech.

SHRI BHOGENDRA JHA: We
need not play the role of mediator in
this crisis. We have to fulfill our
duty as a peace-loving neighbouring
country. We have to see that India’s
role does not diminish in the climate
of increasing co-operation among
super-powers. It should be clarified
that India favours the  path of
peace. 1 conclude my speech with
the hope that the hon. Minister will
take appropriate action.

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINIS-
TRY OF TOURISM (SHRI SATYA
PAL MALIK): Sir, today the House
will sit upto 7.00 P.M. Then the
discussion will continue on Monday.

[English] \A\(I: ')

SHR1 T. BASHEER (Chirayinkil):
M. Deputy Speaker,”Sif. 1 don't want
to make a speech here. I will con-
fine myself to certain points, especi-
ally about Indians in Kuwait. The
occupation of Kuwait happened on
August 2nd. Our session started on
August 7th.

MR. DEPUTY SPEAKER: This
is not necessary. 1 will give you as
much time as you want on points, bat
I will not give you time on history.
Leave that aside please, I am trying
to help you. On points [ will give
you as much time as you want.

SHRI T. BASHEER: In the begin-
ning the Government was very stag-
nant. After that the Government
moved and 1 am happy that the hon.
Minister went to Kuwait. In his long
statement he had given a picture of
the situation there and the condivion
of Indians in Kuwait.
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Sir, 1 wish to confine myself to
some points relating to Indians in
Kuwait. Stil] the communication sys-
tem is not available. The most impor-
tant aspect is the information so far
as the relatives are concerned. 1
would like to know from the hon.
Minister whether he has taken up the
point of resuming the communication
system. If it is not yet taken up,
[ would like to know as to when this
communication system will be resu-
med. 1 am happy that the Minister
has coilected a lot of letters from the
Indians working there. That is also
important. What steps are our Em-
bassy people taking after collecting
letters from them to send the same
to their relatives in India? Has any
arrangement been made? If so, what
is the arrangement?

The second point that 1 would like
10 make is that 1 will be pleased if
the Minister will clarify the position
of Indians working there in private
firms. in Government services and in
many other jobs. 1 would like to
know whether they are still continu-
ing in their works, whether any of
the Indians who are in large numbers
lost their jobs. If so, what is their
plight there now. I would like to
get a clarification from the hon. Mi-
nister on this point.

The next point is very important.
Some of our friends raised the point
about the Kuwaiti Dinars. Earlier also
bzfore these events happened, they
sent drafts to India. After 2nd or
3rd, our Banks are not accepting thesc
drafts—not only Kuwaiti drafts, but
drafts from other Gulf countries also.
So 1 would like to know what steps
the Government proposes to iake to
deal with this problem. I would like
to know whether the Government is
going to give any direction to our
banks to receive and encash these
drafts.

Sir, you know that the Indians have
huge assets in Kuwait. 1 am told that
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the people from my State of Kerala
have assets worth about Rs. 800 cro-
res there. I would like to know whe-
ther the Minister has discussed this
point with the Kuwait authorities and
what will be the position of these
assets of Indians there.

The next point, 1 would like to
make is this. Now, a report came that
the Amman route is closed and the
alternative route of Basrah has been
opened. Many friends have said that

they are doing this work there with
the limited staff in our Embassies
and in our Consulates. In such a

situation. they are doing a good work
and 1 appreciate that. But the fact
is that in a situation like this, the
staff could not do the work speedily
and effectively. So, to improve this,
what steps the Government is going
to take? My humble suggestion is
this. We have well experienced offi-
cers in our Ministries who had expe-
rience of working in those Gulf coun-
tries. You should send these officers
to our Baghdad and other Embassics
immediately and to our Consulate in
Basrah. You should send such usc-
ful and experienced officers immedi-
ately to those places. 1 would like
to know the reaction of the Govern-
ment in this regard. This will streng-
then our Embassies and this will help
to take speedy action. Actually what
is needed now is speedy action. We
have to take all the steps within a
short span of time. The time factor
is very important. We have to take
steps to evacuate the people who
want to come to our country, at the
earliest possible time. That arrange-
ment should be made. More staff
should be provided and our Embas-
sies should be strengthened.

When he made the Statement, the
hon. External Affairs Minister said
that the Iragi authorities asked us to
close the Embassy in Kuwait. So
we may also have to close our Em-
bassy in Kuwait. I would like to
xnow whether our Embassy is closed
now or still working there. Are the
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staff in the Embassy still assisting our
people there? In his statement, it has
been stated that the Government kit-
chens have been set up for the people
of Indian community—for the most
needy, and that over six thousand
persons are being regularly fed by
these kitchens. This shows that the
situation is bad. Food scarcity is
there: lack of shelter is there and the
lack of purchasing power is also there.
That sentence itself shows the piti-
able condition. So, I would like to
know the present position in this re-
gard. What steps we are going to
take to improve this situation?

He also said that we are sending
our flights, to Basrah and Amman
to evacuate the people. Here, I would
like to make a suggestion. When you
send the flights to Amman and Bas-
rah, you can send food articles to
those places from here, by these flights
and bring the people back from there,
bv the same flights. 1 would like to
request the Minister to consider this

suggestion. I do not want to take
much time. Not only outside, but
also in this country, you have to

take some steps. The Government
have to take some steps. Many boys
and girls are coming. They were stu-
dents there. They have to continue
their studies here, So, Government
should give necessary instructions to
the institutions and to the State Gov-
ernments to provide them seats and
to provide facilities for coatinuing
their education in our country.

Last but not the least, I would like
to tell that this problem will have
serious repercussions, of course, in
the country, especially in my State.
I am not quoting the figure. You
know it. Thousands of people are
working in the Gulf countries from
my home State, Kerala. Actually, at
a point of time, the remittance from
the Gulf countries to Kerala was
about Rs. 700 crore per year, You
know it. Now, with this development
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in the Gulf countries, surely, the ex-
odus from there will start. This influx
will definitely have repercussions on the
economy of the Kerala State. That is
why we had been arguing all this
time to chalk out some schemes for
rehabilitating the people who have
come from the Gulf countries. In this
context, 1 would like to tell you that
the State Government has chalked
out a project of about Rs, 750 crore
for rehabilitating the Indians coming
from the Gulf countries. (Interrup-
tions) It was before this crisis. Any
how, 1 would like to urge upon the
Minister with all the command at my
disposal that the Government should
take up the matter and approve the
scheme. I know, this is not directly
concerned with the Minister cf Exter-
nal Affairs, But you can take up
with the Ministries concerned at the
earliest. Government have to app-
rove this project. Steps should be
taken to implement these schemes in
Kerala.

MR. DEPUTY SPEAKER: 1
think. other Members may speak on
Monday. and they may have a time
to present their views. But hon. Mi-
nister wants to say a few things today
itself. An claborate and dctailed
reply on points which are made today
and all other points that would be
made on Monday also may be given
on that day. But he would like to
intervene now. '

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI 1. K. GUJRAL):
Thank you very much. will not
take more time of the House. My idea
is not to reply to the debate just now.

PROF. P. J. KURIEN (Maveli-
kara): 1 would like to share an in-
formation with yom for your conside-
ration. 1 have a telephone call from
Abu Dhabi that one friend of mine,
who belongs to Kerala, Mr. Suleman,
telephoned that in Baghdad, thou-
sands of our Indians are stranded.
After you returned from Kuwaiw, a
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large number of people have gone to

Baghdad. g

According to him, this number
comes to more than 20,000. They are
stranded. They do not get shelter.
They have problem of food. The ar-

rangements made by our Embassy
are not adequate.
19.00 hrs.

So, he has asked me to request you
to give a direction to the Baghdad
Ambassador to do whatever is pos-
sible. He also said from Abu Dhabi
that they were arranging to send some
money to Baghdad hrough our Em-
bissy. And when they approached
our Embassy in Abu Dhabi, the Se-
cond Secretary, with some dollars, he
refused to transfer it to the Baghdad
Embassy. So, I request you to kindly
give an urgent message to see as to
how many are stranded in Baghdad
and take care of those people.

- SHRI 1. K. GUIRAL: 1 do not
intend to reply to this debate at this
stage and 1 do not think it fair for
the House if 1 do so because many
hon. Members have still to speak.
But I take this opportunity only to
say one or two things because 1 do
not want that some impressions on
some very vital issues should remain
unreplied for the next two days as
our people are concerned in this
matter.

To begin with, 1 had made an an-
nouncement in the other House and
1 want to reiterate that the unfortu-
nate people whose death I had an-
nounced, yesterday will be given an ex
gratia grant of Rs. 25,000 by the Go-
vornment. Now, that has since been
raised to Rs. 1,00,000. This is one
of the points which I wanted to make.

There is some confusion about the
closure of the Embassy. 1 would like
to make it clear that the closure of
the Embassy, in the given circums-
fances, could not e helped. In this
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situation, we have not accepted the
merger of Iraq and Kuwait and have
noted the contents of the Security
Council’s Resolution 662. But the
FEmbassy of Kuwait in India will con-
tinue to function as it is doing so far
in normal circumstances.

SHRI IBRAHIM SULAIMAN
SAIT: "Have you closed down our
Embassy in Kuwait?

SHRI I. K. GUJRAL: I am com-
ing to that point. The hon. Minis-
ter of Oil of Kuwait will be coming
to meet me in the next two or three
days. He is most welcome as our
guest. We have to close our Embas-
sy because the circumstances are such
that we have to do so. The local
authorities had said that from
today onwards, electricity and water
machines will be disconnected and
the diplomats will not be given the
amenities which they have enjoyed
so far. So, what we have done in
our case is that we are moving all
our diplomats to Basra and suggest
that Basra Consulate will be streng-
thened. We are working out an ar-
rangement whereby the voluntary or-
ganisations and some of the junior
local staff will continue to function
from our building to render assis-
tance to our citizens there and our
diplomats are also functioning from
Basra. They will be visiting them
nearly cveryday and see that there
will be no problems.

PROF. P. J. KURIEN: How far
is it from Basra?

SHRI I. K. GUJRAL: Tt is one
and a half hours by road. The dis-
tance is not more. One more diffi-
culty that has arisen, which many
Members have also pointed out, is
about the Jordan route. There are
certain reports coming about epide-
mics and certain other reports about
the flooding of the refugees. From
today onwards, we have started two
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flights a day and shuttle is going on
and we will clear the Jordan route or
traffic very quickly. But the problem
is serious. We are approaching our
diplomats to see if Iranian Govern-
ment can permit us to use their coun-
try for evacuation from that route if

possible. On:z more difficulty has
come up.
SHRI IBRAHIM SULAIMAN

SAIT: Is it not possible to arrange
a steamer which can carry 2000 or
3000 people?

SHRI I. K. GUJRAL: Till the day
I was there, i.e.. the day before yes-
terday, the route via Shatul Arab go-
ing into Iran was available only to
Iranian citizens and not to cthers. So,
we are requesting the Iranian Gov-
ernment now to let our people also
to go through that route.

Another thing that 1 wanted to say
is about the transfer of funds which
my friends here have asked for. Nor-
mally, diplomatic relations are such
between the two Gulf countries and
Iraq that I do not see any practical
way out of it regarding transfer of
funds. But I will give my attention
to see if any device or some other
method whereby funds can be trans-
ferred My hon. friend is right while
saying that there are a large number
of our citizens in Baghdad at the
moment. There were about 1600 citi-
zens when 1 left there the other day.
But that also is now two days old.
More people would have come; Ex-
act number I would try to obtain
tonight. We are trying to organize
air-lift from Baghdad itself. There is
one difficulty that I will explain. The
International Insurance authorities, or
whatever they are called, probably it
is some sort of a consortium, which
runs the job of insurance and re-in-
surance. of all the civilian aircrafts,
have withdrawn that facility. We are
now examining the implications of
this.
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So far as our sending flights of Air
India into Iraq are concerned, this
has implications. We are examining
it and trying to find alternative methods
of doing it. We are also examining
the possibility of using some other &ir-
ports in addition to the Jordan Am-
man airport. But if Iran kindly co-
operates and Iran Government gives
us permission to let our people stort,
then it would be much easier for us
because the distance is much shorter;
and also then from Iran airport and
Iran seaport, perhaps evacuation will
become easier.

At this stage, I would only say this
much, but I must not sit down with-
out saying a word of thanks to all
my hon. friends who have been so
kind to me. 1 will, of course, more
claborately and with more gratitude
thank them on Monday.

SHRI INDER JIT (Darjeeling):
One hon. Member wanted the Minis-
ter to give the names of those who
have been killed so as to clarify mat-
ters and end speculation.

SHRI I. K. GUIRAL: Names are
available; 1 would give them just now.

PROF. P. J. KURIEN: There is
one person, George, from my place:
his dead body is there for the last
about two weeks. He died on the Ist
or 2nd day of the attack; may be
due to shock: it has nothing to do
with the war. But his dead body is
still there. He died in Kuwait.

SHRI 1. K. GUIRAL: You kindly
give me details.

MGIPCBE—S2—2 LSS/ND/90—16-3-91.—700.

AUGUST 24, 1990 to Moscow, 496

Washington, Amman, Baghdad and
Kuwait in comection with Gulf
situation

PROF P. J. KURIEN: 1 have sent
yvou a letter yesterday.

SHRI L. K. GUIRAL : T will attend
to it immediately.

Shri George's body was buried in
Kuwait. This information is there.
The names of our two natiopals, who
were caught most unfortunately in
the cross-fire were Shri Sunny John
and Shri Hassan. Both hail from the
State of Kerala.

PROF P. J. KURIEN: Which part
of Kerala?

SHRI 1. K. GUIRAL: These de-
tails T will give you later.

As we have announced, we are
going to give an ex gratia grant of
Rs. 1 lakh.

PROF. P. J. KURIEN: Shri George
is from my place, Kumbanad, only
50 kms away. Can you tell me on
which date his dead body was buried?

SHRI 1. K. GUJRAL: I will get
the details and give you by tonight
itself.

MR. DEPUTY SPEAKER: The
House now stands adjourned to meet
again on Monday, the 27th August,
1990.

19.08 hrs.

The Lok Sabha then adjourned till

Eleven f the Clock on  Monday,

August 27. 1990/Bhadra 5. 1912
(Suka)



